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SHRI JYOTIRMOY BOSU; You 
have made an observation. I  have 
documentary evidence to p ro v e ....

ftWT *RT . . .

MR. SPEAKER: You have not
given notice.

e ftim m w

MR. SPEAKER: You give notloe; 
X will consider it.

12 .10  hr*.

PAPERS LAID ON THE TABLE

Audit Report and Certified Ac­
counts or Animal Welfare Boars, 

Madras

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): I beg 
to lay on the Table a copy of the 
certified Accounts (Hindi and Eng­
lish versions) of the Animal Welfare 
Board, Madras, for the year 1977-78 
and the Audit Report thereon, under 
sub-rule (4) of Rule 24 of the Ani­
mal Welfare Board. Madras (Admi­
nistration) Rules, 1962. [Placed in
Library. See No. LT-4145/79.]

A nnual A dmznszxration Report etc. 
of Regional Engg. College, Tiruchi- 
RAPALLX FOR 1977-78, ANNUAL REPORT 
etc. or University of Hyderabad and 

A STATEMENT

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): I beg to lay on the Table—

(1) (i) A  copy 0f  the Annual 
Administration Report (Hindi 
and English versions) o f the 
Regional Engineering College^ 
Tiruchirapalli, for the year 
1977-78 together with th e ' 
Audited Accounts.

(ii) A  copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of Regional Engineering Col­
lege, Tiruchirapalli, for the 
year 1977-78.

[Placed in Library. See No. LT- 
4146/79.)

(2) (i) A copy of the Annual 
Report o f  the University of 
Hyderabad for the period 
January, 1977 to June, 1978.

(ii) A  copy of the Review by 
the Government on the work­
ing of the University of 
Hyderabad for the period 
January, 1977 to June, 1978.

(iii) A  statement (Hindi and 
English versions) explaining 
reasons for not laying simul­
taneously the Hindi version 
of the Report.

[Placed in Library. See No. LT- 
4147/79.]

A nnual Report etc. of Visva Bharati, 
Santiniketan for '1977-78, statement 
re. Regional Engg. Colleges for 1977- 
78, Annual Report or I.LH-, Delhi 
for 1977-78, A nnual Report etc. or 
Rampur Raza Library, Rampur, rot

1976-77
DR. PRATAP CHANDRA CHUN- 

DER: I beg also to lay:

(1) (i) A  copy o f the Annual Re­
port of Visva Bharati, santi­
niketan, for the year 1977-78.

(ii) A  copy o f the Review by 
the Government on the work­
ing o f  Visva-Bharati, Santi­
niketan, for the year 1977-78.

(iii) A  statement (Hindi and 
English versions) explaining 
reasons or not laying simul­
taneously the Hindi version 
of the Report.

[Placed in Library. See No. LT- 
4148/79].

(2) A  statement (Hindi and
English versions) explaining



reasons lor not laying the 
Annual Report and the Audi­
ted Accounts of the Regional 
Engineering Colleges lor the 
year 1977-78 within the stipu­
lated period of nine month* 
after the close of the account­
ing year. [Placed in Library. 
See No. I*T-4149/79.]

(3) A  copy of the Annual Report 
(Hindif version) o f the Indian 
Institute of Technology, Delhi 
for the year 1977-78. iPlaced 
in Library, See No. LT-4150/ 
79.]

<4) (i) A  copy of the Annual 
Report (Hindi and English 
versions) of the Rampur Raza 
Library, Rampur for the year
1976-77 together with the 
Audited Accounts, under sub­
section (4) o f section 2l of 
the Rampur Raza Library 
Act, 1975.

(ii) A  copy of the Review (Hindi 
and English versions) by the 
Government on the working 
o f the Rjunpur Raza Library, 
Rampur, for the year 1976-77.

(ill) A  statement (Hindi and 
English versions) showing 
reasons for delay in laying 
the Annual Report mentioned 
at 4(i) above.

[Placed in Library, See No. LT- 
4151/79.]

A u d it R ep ort r r c . o r  U n iv ersity  
Grans C om m ission  and o r  U n iver­

s it y  of D e lh i f o r  1977-78

DR. PRATAP CHANDRA CHUN- 
DER: I beg to lay:

(1) (i) A  copy of the Annual 
Accounts (Hindi and English 
versions) of the University 
Grants Commission, New 
Delhi, for the year 1977-78 
together with the Audit Re­
port thereon, under sub-sec-
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tion (4) of section 19 of the 
University Grants Commis­
sion Act, 1956.

(ii) A  statement (Hindi and Eng­
lish versions) showing rea­
sons for delay in laying the 
above document.

[Placed in Library. See No. LT- 
4152/79.]

(2) (i) A  copy of the Annual 
Accounts (Hindi and English 
versions) of the University of 
Delhi for the year 1977-78 to­
gether with the Audit Report 
thereon.

(ii) A  statement (Hindi and 
English versions) showing 
reasons for delay in laying 
the above documents.

[Placed in Library. See No. LT- 
4153/79.]

Annual Report etc. or Housing and 
Urban Development Corporation

Ltd., New  Delhi roR 1977-78

THE MINISTER OF STATE IN 
THE MINISTRY OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI RAM KIN- 
K AR): I beg to lay on the Table—

(1) A  copy of the following 
papers (Hindi and English 
versions) under sub-section
(1) of section 619A of the 
Companies Act, 1956:—

(i) Review by the Government 
on the working of the 
Housing and Urban Deve­
lopment Corporation Limit­
ed, New Delhi, for the year
1977-78.

(ii) Annual Report of the 
Housing and Urban Deve­
lopment Corporation Limit­
ed, New Delhi, for the year
1977-78 along with the 
Audited Accounts and the 
Comments of the Comptrol-
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~  t  English version o f  the Report was laid on the Table on the 22nd Dec­
ember, 1978.

CHAXTRA 5, 1901 (SAKA)


